
NATIONAL COMPANY LAW TRII]UNAL
MUMBAI BENCH

cP-428(M8y2018

CORAN4: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHI{I ITAVIKUMAR DURAISAMY
MEMBER (T)

ORDEIT SHI]E'I' OF THE I.IEAIiINC OT MUMI]AI I]ENCH OF 'IHE NATIONAL

COMPANY LAW TRII]UNAL ON 05.08.2018

NAME OF TT{E PARTIES: Pradip R. Kan.rclar & Ors.

v/s.

Automotive Manufacturers Pvt. Ltd. & Ors.

SEC |ION :241.-242 & 244 of Companies Act,2013.

At request of the Petitioner's Counsel, list this matter on 11'09'2018 for

reporting settlement.

RAVIKUMAR DURAISAMY
Member (Technical)

B.S.V. PRAKASH
Member (Judicial)
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